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the Government. There is no change, except
their saying that they would go ahead with the
elections and so on. It seems, this is the only
strategy of the Government. What is the basic
issue, Madam?

I would humbly request. There is a
strategy which could be worked in these
circumstances. I have been mentioning a ten-
point strategy. Ever since I was sent there as
Governor for the second time, I have been
saying that we should recognise the ground
realities and work out a comprehensive
strategy. But this. Madam, is not happening,
with the result that this type of tragic incidents
are being repeated.

Therefore, I would once again request the
Government to take a fresh look at the
situation and not contfine their policy only to
a, sort of, tape-recorded message, i.e.
elections. We will have to take a very serious
view of the situation in view of such things
happening where army personnel are being
kidnapped, where all types of people are being
taken hostage, where so many killings are
taking place. This is happening even in 1995.
This is what I wanted to bring to the notice of
the Government, through you. Thank you very
much, Madam.

SHRI INDER KUMAR GUJRAL
(BIHAR): Madam, I would take just one
minute on this. Unfortunately, every day, this
issue is coming up before the House in one
shape or the other. This is very tragic.
Unfortunately, we find a statute-like and a
stoic silence on the part of the Government.

I have been talking about it for the past one
week-about the bomb blasts in Jammu and
other incidents there. I have pointed out again
and again that there is a very consistent and
sorted-out policy on the part of Pakistan to
create such incidents. Last night, I heard, at
length, the President of Pakistan talking to his
journalists. One message came through very
clearly through every source. That message is:
Pakistan is bent upon doing the worst now.
The tragedy is different. The tragedy is not
what Pakistan does. The tragedy is the stoic
silence on our part. People from all political
parties, including the Congress, and all the
Ministers who went there, have said that a
change in the administration is needed.
Silence. Ministers are sent. Ministers come
back and report. Silence. I want to know Is it
or is it not a fact -1 am not leaking out any
secret - that even the Ministers, even those
who
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were close to the Prime Minister who had
been sent, have come back with the
conclusion that a great deal of change was
needed at the level of the Governor and at
other levels of the administration as well? I do
not know what we are waiting for. We are
worried.

(Interruptions)

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): You will have the
opportunity. We are going to have a
discussion tomorrow.

SHRI JAGESH DESAI: Tomorrow we are
discussing it.

SHRI S.B. CHAVAN: We arc going to
have a discussion on this issue tomorrow.

SHRI INDER KUMAR GUJRAL:
Discussion is a different thing.

(Interruptions)

Madam, yesterday, we co-operated. I am
not sorry for that. Today a situation has come.
Tomorrow we will be adjourning. And the
whole thing will go on merrily. Kidnapping of
seven officers is not a small thing. It is not
something about which the Home Minister can
afford to tell us, "I will let you know
tomorrow." He should have come here to
make a suo-motu statement in the morning and
tell the nation what is happening and what he
is going to do. Thank you.

SHRI SANATAN BESI (ORISSA):
Madam, only one sentence.

THE VICE-CHAIRMAN (SHRIMATI
KAMLA SINHA): Please sit down. Yes, Mr.
Jagdesh Desai. Not on this?

SHRI JAGESH DESALI: On Rajiv Gandhis
death.

SHRI SANATAN BISI: Madam, I wanted
to tell you about this thing because in the
newspapers and over the radio the information
is coming that the four foreign hostages are
safe. We are reading that in the newspapers.
The Home Minister should come forward with
a statement as to what Pakistan is doing and
what the Americans are doing.
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